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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE(HQs): DELHI

| Noj_‘g\f/;ol Cars/T & P12021 Datea 8 & DEC 2001

ORDER

With the approval of Ld. Principal District & Sessions Judge (HQ's), Delhi the following transfer/
 posting of the drivers are made with immediate effect:-

! (SNo. | _ﬂ__!;)river's Nlm_:__-_r. S .From To [
1 |Sh. Sanjeev Kumar Pool Car Section, Pool Car Section, [
; S/o Sh. Mehar Chand Tis Hazari Courts, Saket Courts Complex,
| E.Code:-10051/ 30593008 |[New Delhi. New Delhi.
| = \
} 2 |Sh Shyam Sunder Pool Car Section, Pool Car Section,
S/o Sh C.M. Sharma Saket Courts Complex, Tis Hazari Courts,
f E.Code:- 83333600 New Delhi. New Delhi.

Concemed dealing nssistant is hereby directed to handover and takeover the charge of service/
maintenance record accordingly. Driver may be directed to handover and takeover the charge, immediately.

Non-compliance of tl}e above order shall be viewed seriously.
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(GAJENDER SI GPGIAGAR)
Officer-In-charge, Pool Car Section,
Tis Hazari CouYts, Delhi.

!
: % 2 gEC 200
| /Pool Cars/ P & T/ THC/2021 Delhi, dated

Copy forwarded for ig’ formation & necessary action to :-

J

| 1. PS to the Ld| District & Msions Judge (HQs), Room No. 302A, Tis Hazari, Delhi.
2. PS to’Ld. District & Sessions Judge, South (Saket), New Delhi,
3. Ld. Officer-in-Charge, Pool Car Section South (Saket) Courts, New Delhi.
4. Driver coneerned with the direction to r!port before Ld. Officer-in-Charge, Pool Car Section.
''5, Sr. Administrative Oﬂ“icbri‘(Judicial),‘Administration Branch -IlI, Central, Tis Hazari, South (Saket), New
| Delhi. '
6,A.0., Accounts Branch Central (THC) & Central, Tis Hazari, South ( Saket), New Delhi,
- A.O. (Judicial), Website Committee (English’& Hindi), Tis Hazari Courts, Delhi.
8. Personal File Admn. Branch-111, Tis Hazari-Courts, Delhi.
9. Dealing Assistant (Leave, ACR seat, Servite Book Seat, Layer Seat), Admn. I1I, Central, THC, Delhi, South
(Saket), New Delhi. ; ’ :
110. Guard File.
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